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Name of the Company | Jai Balaji Industries Ltd
-\/s-

Jai Venktesh Concast Pvt Ltd
Under Section 8&9
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07.08.2017 — C.P. (IB) No. 356 / KB / 2017 — Jai Balaji Industies Ltd. —-Versus-
Jai Venktesh Concast Pvt. Ltd.

ORDER

Ld. Lawyers on behalf of the Operational Creditor as well as intervener is

present.

Intervener appeared and served the copy upon the Operational Creditor.

7

Objection / Intervener petition is not yet on record as such itis not possible

to hear the matter.

Fixed on 9" of August, 2017.

(MANORAMA KUMARI)
MEMBER (J)




